Annexure - 3

Name of the Corporate Debtor: Alba Industries Limited
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ALBA INDUSTRIES LIMITED

DETAILS OF ASSETS SECURED AGAINST LOAN FROM THE FEDERAL BANK LIMITED

Securities:
i ! Lo Value
| Description | (Rs In Crores) |

S "PCL - Hypothecation of Stock of goods meant for export'
HTIMATY ith 25% margin.

1
|
1
| ‘
l
T

‘FDBPR/FUBP/EBRD/ (LC/ Crder): Documents of title to
; |goods exported/usance bills evidencing export against
i_u Confirmed orders. i

Term Loan: Hypothecation of Machinery to be purchased

|out of the term ican. List of machineries provided as per: 37.95
ithe annexure. f |
‘Term Loan: EM of Land with factory building in 288.08 6.00 |

e S
'

.acres. situated at Arasur |l village, Sathankulam Taluk,
Tuticorin District under Sy Nos. 1488/6A1, 1A12A1, 3,
[ 1488/1A12E, 1A3, 1A1A, 1A1B. 1A12B, 1A12C, 6, |

14120, 1482114148, 1482/1A146, 148211A9, 4T0MA,
18, 10, 4241, 423 & 14858M1A12A1 in the name of
Beach Minerals Company India Ltd with proposed
factory building estimated at Rs.6 crore. As per the first
:walualmn report of Mr. J R, Julius dt.23.5 2015 the force
|sale value was given as 34 62 crore The second
i valuation is done on 23.6. 2015 by Mr. T Murugesan and
the forced sale value is Rs 32.15 crore. We may accept '
thz lower of both valuations and consider the value of|
lend & existing bulings as collaterals The propery is
already charged on to existing imits of group firm, Mrs
Beach Mineraals Company.

e
|
|

|(1} EM of 8.35 acres { Doc No. 1474), 0.54 acres (Doc
(Mo, 816), EM of 1.420 acres (Doc No. 458), Total area of
10.310 Acres in the name of W's Beach Minerals Sands
Company(Partnesrhip  firm)  at  Kultam  village. | '
'.-"-'u:ldnti-:fnal Radhapuram Taluk in Sy Nos. 633/3A, 3C, 4B, 5.
: 654/1,4,7 BB,655/8, B557/1B2A3A, 1B2A3C, 590/2.3 ) 2062

43803, 485/4A, 4B, 4C, 420MC, 2A, 2C, 425/21,
: |-12|5.|’4 2.458 42414 The properies under 5. Nos. 1.2 & 3
! are lying together and wvalued at Market value of
! |Fts 2334 crare & Force Sale Value of Rs.2062 crore
|

ividde External Valualion dated 02/06/2015

—_ ————E R e e




(2) EM of 20 acres [ Doc No. 312), 8520 acres |Doc’
Mo 70}, 126870 acres (Doc No.223), 12.04 acres {Doc,
Mo 224) Totlal Area 5323 Acres in the name of Beach|
Minerals Company Pvt Ltd lying al Kuttam village,
Fadhapuram Taluk in Sy Nos B883/3A, 3C, 4B, 5,
'634/1.4,7 BB.6E5/9, 55TMB2A3A, 1B2A3C, 58023,
A3EI3, 4B5MA, 4B, 4C, 420G, 2A, 2C, 42521,
l426/4,2 453,424/4

e e e L — A MGt . i

(3} EM of 578 acres (Doc No.77) ownad by Mr
Sukurnar in Kuttam Villagerm, Radhapuram Taluk in Sy,
Mos. 8633A, 3C, 4B, 5 664147 BB G654,
2ol MBRASA, 1B2ZA3C, 580123, 436/3, 46544, 4B, 4C,
1420/1C 24, 2C, 42512,1, 426/4,2 459, 424/4

sl EM of 497 aores (Doc Noo §81), 4.80 acres {Doc
M2 U} (Total extent of 977 acres) of land with builgingl
al Mullakadu 1 village, Tuticonn Taluk in S Mo, 272141 in
‘the name of M/s Beach Minerals Sands Company
[Farnership Firm} valued on 01/06/2015. The property is°
‘valued at market vaiue of Rs 5.09 crore and force sale
Ivalue of Rs.4.32 crore

4,32

(<) EM of Land of 20,01 acres w's No. 483 & 453, in:
Pudukulzm villaga, Sathankulam Taluk Tuticorin District

'in the name of Beach Minerals company India Ltd.
|'|.rElIuE~I:I on 220520135 Market valug 1s Res.1.05 crore and
|l-::urce sale value is R5.85 lacs. No independent Access is
[available,

{6) EM of 4 885 acres of land with buildng w's 651/2B1A
at Mullakad Village, Tuticorin Taluk in the name of Sn S
'Sukumar valued on 0206/2015 Markst value of the
!pru‘.‘up-c*rty is Re.3.186 crore & force sale value of the|
{property is Rs.2 69 crore. '

2.65

[(7) EM of 300450 Sq ft landed property at Egmore
Wilage, Egmore- Mungambakkam Taiuk, Chennai under

RS, No. 474/1 part, Present R.S. No. 474/5 part, s per -

Paita R.5 No. 47410 in the name of Sn Sukumar.r
valued by External Valuer on D3/06/2015. Market value
iz s 3,15 crore and Force sale value is Rs. 2,96 crore.

2.9€

{B] EM of 16.116 cents of land with building u/s no.
| AS4MRT AN AMTAT4 8t Meelavittan village, Tuliconn Taluk,
Tuticorin District in the name of 56 § Sukumar valued by
|External valuer on 01082015, Market value is Rs.2.01
irrare & Farce sale value is Rs 1.71 crore ;

1.71




— - —
'1 i{EI:I Ef of 21.40 acres (Extent is 21.40 acres as per
. valuation & 20.79 acress as per Title Deeds} of land at|
IMela Arasaradi vilage, Ottapidaram aluk, Tulicorin|
Districl we no. 513, 518A, 518 1B and Re Sy Mo, 1564 &] 7.27 |
'458 in the name of § Sukumar valued on 01/06/2015 by!
Eatamal Valuer Market value 15 Rs.8.56 crore & Force:
| cgnle yalus 15 Rs. T 27 crore. i

i
—— N —-.l

[ {10} =M of 3054 Sq. ft of Land and puitding in Sy No

4130 & Re Sy, No RS 4407, Block No.40, CC No 67,
| |Patta CA No.825/98 dated 04/08/1988 at New Door No
11349, Lingl chetly Street, George Torwn, Chennai-B00 001
Hie e name of Sri 5 Sukumar valued on 03082015 The |
property is valued at force sale value of Rs 4.20 crore 1

(1] EM of 4 acres of land with building at Mealavittan,
village, Tuticorin Taluk w's No. 517 & 519 in the name of
e S Sukumar and Smt 5 Kalayarasi valued on 6.80
(024062015, The property i5 valued at markel value of
|Rs.8 crore and force sale valus of Rs.6 80 crore

12) EM of land and building measuring 4851 Sq Bowath
' itk up area of 11733 sq ft uls No. 47411, Sub division,
4741R @ Egmora, Nungambakram Taluk, Chennai in the.

name of S Sukumar valued by External Valuer on|
Ii 0730E/2015 The property is valued at market value of|

s 10.20 crore & force sale value of Rs 8.16 crore. ;

————— —m——— —
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Additional charge on the land and existing factory |
~|buildings of primary security. 3215 J




Details of properties belonging to Blue Metals Company Private Limited (a guarantor and
coborrc:ower) mortgaged with Indusind Bank Limited against loan advanced to Alba
Industries Limited (previously known as Beach Minerals Company India Limited)

SCHEDULE - "B’
(DESCRIPTICN OF PROPERTY)

All the piece and parcel of vacant land situated at Door No 32/2, (Old No 24}
Halls Road, Egmore, Chennai-8, measuring 3347 sq.ft vacant land comprised in
R.S.No 474/4, (Part), as per Patta RS No 474/12, (Patta C.A.No 19/2004
date 08-01-2004) and R.S.No 474/7 (Patta C.A.No 9/2004, Date 08-01-2004),
Block No.30 of Egmore Village, Egmore Nungambakkam Taluk,

{a)y 2727 Sq.ft camprised in R.S.No a474/8, part as per Patta
R.S.No 474/12, (Patta C.A.No 19/2004 date 08-01-2004) and bounded on the

morth by: R S No 474/4,

South by: Purchaser’s Property, R S Mo 474/8

East by: R S No 474/6, R S No a74/f7,

West by: R S No 473, |

(b} 620 Sq.ft comprised in R.S.No.474/7, (Patta C.A.No 9/2004, Date 08-
01-2004) and bounded on the

North by: R S No 474/6,

Sputh by: Purchaser’s Property, R S No 474/9

East by: Halls Road, RS No 474/2,

West by: R S No 474/4 Part, J
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And in all total measuring extend of 3347 sq.ft and lying within the Sub

Registration District of Periamet and Registration District of Chennai Central.

&



. - (SCHEDULE B1)
All the piece and purcel of land sitwated within Kottai Karunkulam Villa

el

Radhapuram unton. Radhapuram Sub Registration office. Tirunelvelli Registration
District )

b Comprised in Survey No 1030 Acre 8 Cent 66 one fourth of Land Acre 2 and Cent
16. 3 |

a9

y vy - - P 2 Arrvro i ' el -
- Survey No 1031 Acre {7 Cent 37 one fourth of Land Acre 4 and Cent 34.25

[¥3)

- Survey No 1032 Acre 9 Cent 77 a Land Acre 1 and Cent 44

{(SCHEDULE B2)

All the piece and parcel of land situated within Kottai Karunkufam Vitlage.
Radhapuram union. Radhapuram Sub Registration office. Tirunelvelli Registration

District

1. Comprised in Survey No 1027 Heetare 3.59.3 entire Acre & and Cent 88

2. Comprised in Survey No 930 Acre 5 Cont 49 {Hectare 2.22.0 jin which one
sixth Cent 91.3
3. Comprised in Survey No 931 Acre 3 Coemt 49 (Hectare 2.22.0 )in which one

sixth Cenmt 91.5
4. Comprised in Survey No 938 Acre

bt

Cemt 04 {Hectare 0.82.3 )in which one

sixth Cent 34

Cent 26 (Hectare 2.13.0 )in which one

Ch

Comprised in Survey No 932 Acre
sixnth Cent 87.67
6. Comprised in Survey No 934 Acre 2 Cent 81 (Hectare 1.13.3 yin which one

sixth Cent 46.84.

Lh



(SCHEDULE 83)

{. All the piece and parcel of land situated within Kottai Karunkulam Village.
Radhapuram union, Radhapuram  Sub Registration  office.  Tirunelvelli
Registration District entire land Camprised in Survey Na T2 Acre 5 Cent e
bounded on North Velu Naivakkar land and land belong o BMC company.
South by Stream. West by Thirunavukarasu Subbaiah Pillai and others land and
in the Fast Pond in which as per re-survey no: 1125(1) Hecare 0.78.0. e

survey no: V123(2) Hectare 0.72.0. re-survey no: | 123¢3) Hectare 0.01.5.
(SCHEDYILE B4)

All the piece and parcel of land situated within Kottai Karunkulam Village.
Radhapuram union, Radhapuram Sub Registration office, Tirunehvelli Registration

District

|, Comprised in Survey No 1059(1) Hectare 2.90.5 equal to Acre 7 Cent 48

1

_Survey No 1060(1) Hectare | 48.0 equal 1o Acre 3 Cent 66

. Survey No 1060{2) Hectare 0.11.5 equal to Cent 29 in all a wrtal land of T1 Acre

Lad

and [3 cents,
(SCHEDULE BS)

All the piece and parcel of land situated within Kottai Karunkolam Village.

Radhapuram union. Radhapuram Sub Registration office. Tirunctvelli Registration

District Comprised in Survey No 1023 Hectare 2.93.0 equal to Acre 7 Cent 24
(SCHEDULE B6)

All the piece and parcel of land situated within Kottai Karunkulam Village.
Rudhapuram union, Radhapuram Sub Regisiration office. Tirunelvelli Registration
District Comprised in Survey No 1018 Heclare 2.47.0 equal 1o Acre 6 Cent 10 two

third of the total extend.
(SCHEDULE B7Y

All the picce and parcel of land situated within Kottal Karunkulam Village.
Radhapuram union, Radhapuram Sub Repistration office. Tirunelvell Registration
District 1. Comprised in Survey No 1013 Hectare 2.47.0 equal to Acre 6 Cent 10 one

third of the total extend.

2. Comprised in Survey No 897 Hlectare 2.53.5 equal to Acre 3 Cent 79 one half

of the wotal extend.



(SCHEDULE BS)

All the piece and parcel of land siuated within Kottal Karunkulam Village.

Radhapuram union. Radhapuram Sub Registration office. Tirunelvelli Registration

District

1. Comprised in Survey No 1033 Hectare 3.44.0 equal to Acre 8 Cent 30 with well

and its Electricity connection 3P motor pump set and EB Cosnection no.

233

including all.

b

L3

9.

Comprised in Survex No 1045 tHectare 6.00.5 cqual 10 Acre 14 Cent 84
Comprised in Survey No 1064 Hectare 2.79.0 equal to Acre 6 Cent 90
Comprised in Survey No 1062(1) Hectare 3.09.5 equal 1o Acre 10 Cent 2

Comprised in Survey No 1062{2} Hectare .44.5 equal to Acre | Cent 10

. Comprised in Survey No 1063(1) Hectare 0.87.5 equal to Acre 2 Cent 16

Comprised in Survey No 1063(2) Hectare 0.04.5 equal to Cent [1 As Re-
Survey No T063(2A) 0.02.5 and 1063({213)0.02.0

. Comprised in Survey No H061{ 1} Hectare 1.24.3 equal to Acre 3 Cent 7

Comprised in Survey No 10612} Hectare 0.11.5 equal to Cent 29

10 Comprised in Survey No 1067(1) Hectare 3.24.0 egual 1o Acre 8 in hall share

Acre 4 bounded on the North by Survey No 1064, West by Survey No 10060.

South by Survey Na 1068 and on Fast bv Land belonging to Velan

11 Comnrised in Survev No 1046 Hectare 2.59.0 equal to Acre 6 Cent 40





